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g faeelt, 18 5[, 2026

FT.3M. 3242(37).— Fa1T GLRE, 7 fA9ame (Iuaert w1 gerrer) srfarf=aw, 2026 (2026 T 8) #Fr
&Y 1 T ITLTT (2) T T IRFAT T T Fd g0, 1 JATe, 2026 FT IH JTEE 6 & H [F7q w2t
g, STl T IR Hae Ih STTATHIHT T ATLAT | FH &, 73 3T 39 Gaq Taedi ¥ g, ST T 985
T T TE-TF T AT ATAATH, 2021 (2021 FT 14) & Haterd g, S ATAIT F IT6L T g1

[T, & . S=-28016/17/2024-T0F0H-911(1)]

T, AEHR, T af=d

4503 GI/2026 (1)
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MINISTRY OF HEALTH AND FAMILY WELFARE
NOTIFICATION
New Delhi, the 18th June, 2026

S.0. 3242(E).— In exercise of the powers conferred by sub-section (2) of section 1 of the Jan
Vishwas (Amendment of Provisions) Act, 2026 (8 of 2026), the Central Government hereby appoints the
Ist July, 2026, as the date on which the provisions of the said Act, in so far as they relate to serial number
73 and the entries relating thereto in the Schedule of the said Act, relating to the National Commission for
Allied and Healthcare Professions Act, 2021 (14 of 2021) shall come into force.

[F. No. Z-28016/17/2024-AHS-Part(1)]
A. MUTHUKUMAR, Jt. Secy.
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